IN THE HIGH COURT OF ORISSA,CUTTACK

Realisation of Court Fees received towards NOT READY Certified
Copy Applications

Date : 06.08.2024

Name of
Applicant
1 |MR ROUTRAY 82285/2 26'08'202 BLAPL/6651/2024 |10 C
2 MK MOHANTY 65987/2 |06.08.202 |ABLAPL/6216/202 10 .
024 4 4
3 |s sAHOO 65991/2 |06.08.202 |[ABLAPL/4441/202 10 .
024 4 4
4 |sk MISHRA 66002/2 (06.08.202 WP(C)/18243/201 . -
024 4 8
5 |sxk MISHRA 66003/2 106.08.202 |WP(C)/18246/201 10 .
024 4 3
6 sk MIsHRA 66004/2 |06.08.202 |[WP(C)/18271/201 10 .
024 4 3
7 |lp panpa 66005/2 106.08.202 MATA/1/2023 Lo .
024 4
8 |sr PANT 66006/2 |06.08.202 |[WP(C)/14224/200 10 .
024 4 9
9 |JK MOHANTY 66007/2 |06.08.202 |[WP(C)/24903/201 10 .
024 4 2
10 |RK MAHABHOT 66008/2 |06.08.202 |ABLAPL/14557/20 10 .
024 4 18
11 |SK MOHAPATRA 22209/2 26‘08‘202 0JC/2946/1999 |10 C
RN DAS 66010/2 106.08.202
12 MOHAPATRA 024 4 RSA/159/2004 10 c
13 |R DAS 66011/2 |06.08.202 |[WP(C)/24642/202 10 .
024 4 3
14 |R DAS 66012/2 106.08.202 WP (C)/5242/2024 |10 C
024 4
15 |AK PANDA 85213/2 20708292 e (c) /6650/2019 [10 c
PRADEEP 66014/2 |06.08.202
16 |BEHERA 024 . WP (C) /3374/2024 |10 c
17 |S MOHANTY 35215/2 26'08'202 WP (C) /5068/2016 |10 c
M/S.DR.
18 |PURUSOTTAM 66016/2 106.08.202 CONTC/4695/2024 |10 C
CHULT 024 4




P.NATH,
S . SAHOO

19 |S MOHANTY 82219/2 26'08'202 WP (C) /8745/2011 |10 c

20 |D K PANDA 25222/2 26'08'202 CRLREV/309/2024 |10 C

21 |S. SAHOO 25224/2 26'08'202 CONTC/4719/2024 |10 C

5 |s MOHANTY 66026/2 [06.08.202 [WP(C)/10273/201 |, -
024 4 0

23 |S. SAHOO 35227/2 26'08'202 CONTC/4718/2024 |10 C

24 |D K PANDA 35228/2 26'08'202 CRLREV/301/2024 |10 C

25 |S. SAHOO 22229/2 26‘08'202 CONTC/4717/2024 |10 c

26 |S MOHANTY 22230/2 26'08'202 WP (C) /4632/2003 |10 c

27 |S. SAHOO 33231/2 26‘08'202 CONTC/4716/2024 |10 c

28 |s MoHANTY 66033/2 [06.08.202 [WP(C)/18753/201 |, -
024 4 8

29 |S. SAHOO 82234/2 26'08'202 CONTC/4709/2024 |10 c

30 |S. SAHOO 82235/2 26'08'202 CONTC/4708/2024 |10 c

31 |S. SAHOO 22236/2 26'08‘202 CONTC/4707/2024 |10 c

32 |s momanty (9993772 106-08-202 lup () /39352019 |10 c

33 |S. SAHOO 82238/2 26‘08'202 CONTC/4706/2024 |10 c

34 |S MOHANTY 66040/2 (06.08.202 WP (C)/19333/202 |, -
024 4 2

35 [K. SAHOO 32241/2 26‘08‘202 ARBP/50/2023 |10 c

36 |S MOHANTY 32242/2 26‘08‘202 WP (C) /198/2006 |10 c

37 |J. SAHOO 6604472 106.08.202 |y ppp/g9/2023 |10 c
024 4

38 |SK BISWAL 66047/2 [06.08.202 |WP(C)/17372/202 |, -
024 4 4

39 |2 SAMAL 66048/2 [06.08.202 |WP(C)/18695/202 | , -
024 4 0

40 |B. RANA 66049/2 106.08.202 FAO/351/2023 10 C
024 4

41 |R SAMAL 66050/2 [06.08.202 [WP(C)/18698/202 |10 c




024 4 0 |
42 SATYAJIT 66051/2 [06.08.202 WP(C)/17934/202 10
SAMAL 024 4 4
23 R saMAL 66052/2 [06.08.202 WP(C)/18693/202 10
024 4 0
44 SATYAJIT 66053/2 [06.08.202 WP(C)/17928/202 10
SAMAL 024 4 4
45 |px pasH 66054/2 (06.08.202 WP(C)/18006/202 10
024 4 4
46 |K SAHOO 25256/2 26‘08‘202 WP (C)/8033/2022 |10
47 |S MOHANTY 25257/2 26‘08‘202 WP (C)/3395/2008 |10
48 |S MOHANTY 35259/2 26‘08‘202 WP (C)/5415/2012 |10
49 SATYAJIT 66060/2 [06.08.202 WP(C)/17931/202 10
SAMAL 024 4 4
50 SATYAJIT 66063/2 [06.08.202 WP(C)/18128/202 10
SAMAL 024 4 4
51 |R. R. DAS 66064/2 106.08.202 CMP/778/2024 10
024 4
35.00,3*3
66065/2 (06.08.202 5
52 |K DAS 024 4 WP (C)/8854/2014 |7 document
in dms
53 SUBHENDU 66066/2 [06.08.202 WP(C)/18015/202 10
KUMAR DAS 024 4 4
54 |A.K. MISHRA 25269/2 26'08'202 FAO/294/2023 10
55 |G.C. BARIK 66070/2 106.08.202 FAO/294/2023 10
024 4
56 [M. NAIK 66072/2 106.08.202 FAO/334/2022 10
024 4
57 |5, k. SWAIN 66075/2 (06.08.202 WP(C)/17404/202 10
024 4 4
58 [M.M. NAYAK 33276/2 26‘08‘202 FAO/334/2022 10
5g M/S.SANJIB 66077/2 106.08.202 |WPC (OAC)/3902/2 10
MOHANTY 024 4 017
60 |s MoEANTY 66079/2 (06.08.202 WP(C)/10081/201 10
024 4 2
66080/2 [06.08.202 |WPC (OAC)/3281/2
61 |G.D MALLICK 024 4 017 10
M/S SARITA
62 |PANDA, D.N. 22281/2 26.08.202 gPC(OA)/722/201 10
PATTNAIK
63 |s MomaNTY 8;282/2 26.08.202 gP(C)/lOOSZ/ZOl 10




M/S GURU

64 |PRASAD 35283/2 26'08'202 WPC (OA) /19/2018 |10
PATTNAIK

65 |s MOHANTY 66086/2 |06.08.202 [WP(C)/10078/201 10
024 4 2

66 |s MOHANTY 66088/2 |06.08.202 [WP(C)/10079/201 10
024 4 2

67 |S MOHANTY 25292/2 26'08'202 WP (C)/3529/2004 |10

68 |crR NAYAK 66095/2 |06.08.202 [WP(C)/21331/201 10
024 4 8

69 |S MOHANTY 85296/2 26‘08‘202 WP (C)/5416/2012 |10

70 |S MOHANTY 85297/2 26'08'202 WP (C)/2508/2010 |10

71 |s MomaNTY 66098/2 |06.08.202 [WP(C)/17048/200 10
024 4 9

72 |BHARATI DAS 33101/2 26’08‘202 CRLMP/1099/2024 |10

73 |S PANDA 82103/2 26‘08‘202 CONTC/202/2016 |10

74 |TK MOHANTY 82105/2 26'08'202 RSA/404/2003 10

75 |A SUNDARAY 82207/2 26'08'202 RSA/60/2007 10

76 |S MOHANTY 85208/2 26'08'202 RSA/452/2009 10

77 |S MOHANTY 66110/2 106.08.202 RFA/89/2004 10
024 4

78 |K SAHOO 66112/2 106.08.202 0JC/4591/2002 10
024 4

79 |A ACHARYA 35114/2 26'08'202 FAO/497/2011 10

80 |P JENA 66116/2 106.08.202 WA/473/2014 10
024 4

81 IMN MOHANTY 66118/2 |06.08.202 |ABLAPL/13110/20 10
024 4 21

82 RAMAKANTA 66119/2 |06.08.202 |ABLAPL/7520/202 10

SAHOO 024 4 4

83 |KK NATH 66120/2 106.08.202 FAO/534/2015 10
024 4

84 |S MOHANTY 82}123/2 26'08'202 CONTC/1292/2008 |10

85 |S MOHANTY 83}125/2 26'08'202 CONTC/1569/2013 |10
66128/2 |06.08.202 |CONTC (CPC)/284/

86 |[MR SAHOO 024 4 2013 10




87 |HS PAIKRAY 85230/2 26'08'202 WPCRL/12/2023 10 C

88 |RK BARIK 66134/2 [06.08.202 |RBLAPL/7446/202 | , .
024 4 4

89 K MOHANTY 25135/2 26'08'202 BLAPL/4459/2024 |10 C

90 |A. MOHANTY 25136/2 26'08'202 CRP/10/2022 10 C

91 LD SAHOO 66138/2 106.08.202 |52 /308/2001 10 C
024 4

92 |SK LENKA 35140/2 26'08'202 CRLMC/3908/2023 |10 C

93 |A.K. BARIK 82241/2 26'08'202 MACA/438/2021 |10 c

94 |PK BARIK 22242/2 26'08'202 CMP/347/2024 10 c

95 |K SRHOO 66143/2 106.08-202 |oyp/992/2024 10 c
024 4

96 K. PARIDA 33149/2 26'08'202 WP (C) /7132/2012 |10 c

97 |A. SAHOO 82150/2 26‘08'202 WP (C) /7132/2012 |10 C

o8 | Momanry |66152/2 |06.08.202 WP(C)/15611/201 | o -
024 4 1

99 C-K. 66154/2 |06.08.202 WP (C)/29399/202 |, -

SUNDARAY 024 4 3

10 66160/2 [06.08.202 [WP(C)/11349/202

0 A. DAS 024 4 4 10 C

10 |5« uagapy |66161/2 [06.08.202 [WP(C)/11349/202 | .

1 024 4 4

10 1s. samoo 66164/2 106.08-202 |oyp/501/2024 10 C

2 024 4

10 66168/2 [06.08.202 [WP(C)/18314/202

3 P. BASTIA 024 4 2 10 C

L0 RABI SAMAL 66165/2 106.08.202 WP (C) /8365/2024 |10 C

4 024 4

10 1p n. navak 66170/2 106.08.202 WP (C)/9205/2024 |10 C

5 024 4

10 |y » momanra |66175/2 |06.08.202 WP(C)/16255/202 | -

6 024 4 4

10 |PRASANNA 66177/2 |06.08.202 WP (C)/17028/202 | .

7 KUMAR MISHRA |024 4 4

10 S. MOHARANA 66178/2 106.08.202 CMP/1018/2017 10 C

8 024 4

10 66179/2 [06.08.202

g |B- DAS 024 4 CMP/669/2024 10 C

11 |D. MOHANTY  |66181/2 [06.08.202 [WP(C)/8598/2015 |10 c




o | 024 4 | | |

11 66182/2 |06.08.202 |[WP(C)/15725/202

. |[B-K. SWAIN 024 4 4 10 C

11 66183/2 |06.08.202 [WP(C)/17702/202

5 [A.K. PANDA 024 4 4 10 C

11 66184/2 |06.08.202 |[WP(C)/17705/202

5 |A.K. PANDA 024 4 4 10 C

11 L. MOHANTY 66186/2 106.08.202 CRLMP/736/2024 |10 C

4 024 4

11 |PRAFULLA 66189/2 |06.08.202

5 |koMarR kAR 024 4 CRLMP/539/2024 |10 C

11 P N NAYAK 66199/2 106.08.202 WP (C)/7810/2023 |7 U

6 024 4

- R. K. BARIK 66202/2 106.08.202 BLAPL/3074/2024 |10 C

7 024 4

11 R, K. BARIK 66204/2 |06.08.202 |ABLAPL/1492/202 10 c

8 024 4 4

11 66205/2 |06.08.202 |[WP(C)/24516/202

5 |P-N. NAYAK 024 4 3 7 U

12 R, K. BARIK 66206/2 |06.08.202 |ABLAPL/1486/202 10 c

0 024 4 4

12 |S. R. 66207/2 (06.08.202

1 |lpATTNATK 024 4 BLAPL/4667/2024 |10 C

12 A.K. 66208/2 |06.08.202 |[ABLAPL/4254/202 . .

2 |MANSINGH 024 4 4

12 A.SUNDARAY 66211/2 106.08.202 TRPCRL/59/2021 |7 U

3 024 4

12 P.N. NAYAK 66213/2 106.08.202 WP (C)/7242/2024 |10 U

4 024 4

12 66214/2 |06.08.202 |[WP(C)/24502/202

5 P.N. NAYAK 024 4 3 7 U

12 66215/2 |06.08.202 |[WP(C)/26098/202

p P.N. NAYAK 024 4 3 7 U

12 66217/2 |06.08.202 [WP(C)/24697/202

5~ |P.N. NAYAK 024 4 3 7 U

12 66218/2 |06.08.202 |[WP(C)/24554/202

g |P-N. NAYAK 024 4 3 7 U
M/S.SATYA

€1)2 SMRUTI 22219/2 26'08'202 WA/1001/2021 10 C
MOHANTY

13 66221/2 |06.08.202 |[WP(C)/24542/202

o |P-N. NAYAK 024 4 3 7 U

13 A.K. MISHRA 66222/2 106.08.202 CRLA/655/2017 10 C

1 024 4

13 66225/2 |06.08.202 |[WP(C)/24528/202

5 [P-N. NAYAK 024 4 3 7 U

13 |[P.N. NAYAK  |66229/2 [06.08.202 [WP(C)/24526/202 |7 U




El 024 | 3 |
L3 R.B. MISHRA 66230/2 106.08.202 CRLA/780/2018 10 C
4 024 4
13 66231/2 [06.08.202 [WP(C)/24519/202
5 P.N. NAYAK 024 4 3 10 U
13 66232/2 [06.08.202 [WP(C)/10431/202
6 B P TANGA 024 4 4 7 U
13 66233/2 [06.08.202 [WP(C)/24509/202
7 P.N. NAYAK 024 4 3 7 U
13 66234/2 [06.08.202 [WP(C)/24506/202
8 P.N. NAYAK 024 4 3 7 U
13 P.N. NAYAK 66235/2 106.08.202 WP (C) /4668/2024 |7 U
9 024 4
L4 A.K. MISHRA 66236/2 106.08.202 WA/1782/2024 7 U
0 024 4
14 5.0, mupynr |06238/2 106.08.202 up 0y /5013/2024 |7 U
1 024 4
14 BISWAJIT 66240/2 [06.08.202
> |uomanTy 0o . BLAPL/7407/2024 |10 c
130.00, 3*
14 15 .x.as 66241/2 106.08-202 loyp 30172018 |7 130 PLC  [U
3 024 4
FILE
14 66242/2 [06.08.202 [WP(C)/24100/202
4 P N NAYAK 024 4 3 7 U
14 66243/2 [06.08.202 |[ABLAPL/6791/202
5 HK DASH 024 4 4 10 C
14 66246/2 [06.08.202 |[ABLAPL/7705/202
6 A DAS 024 4 4 10 C
14 66248/2 [06.08.202 |ABLAPL/7706/202
7 P JENA 024 4 4 10 C
14 [KEDAR SANKAR (66249/2 |06.08.202 ABLAPL/7708/202 | .
8 |SAHU 024 4 4
14 |SUSANTA 66255/2 |06.08.202 |ABLAPL/7715/202 |, -
9 |LENKA 024 4 4
15 |\ oarprosnr  |66259/2 [06.08.202 |ABLAPL/7716/202 | -
0 024 4 4
15 .k, parpar |06261/2 (06.08.202 |5y 316/ 949 10 c
1 024 4
15 66264/2 [06.08.202
, |r. pas 094 . SA/80/2000 10 c
15 66275/2 [06.08.202 [WP(C)/17592/202
5 |sP SRHOO 092 s . 10 c
15 66276/2 [06.08.202 |ABLAPL/7125/202
4 JR DAS 024 4 4 10 C
15 66277/2 [06.08.202 [WP(C)/17592/202
5 SK NAYAK 024 4 4 10 C
|15 [BS SWAIN 66282/2 |06.08.202 |ABLAPL/7014/202 |10 c




6 024 4 & | |
15 | MOHANTY 66284/2 (06.08.202 WP (C)/18307/202 | -
7 024 4 4
15 |\ nAvaK 66286/2 (06.08.202 |ABLAPL/7110/202 |, -
8 024 4 4
15 | MOHANTY 66288/2 [06.08.202 |WP(C)/18358/202 |, -
9 024 4 4
L6 SAMIR BARIK 66289/2 106.08.202 CRLMC/5189/2023 |10 C
0 024 4
16 16 rouT 66250/2 106.08.202 |p1p1,/7430/2024 |10 c
1 024 4
16 SAMIR BARIK 66291/2 106.08.202 CRLMC/5191/2023 |10 C
2 024 4
16 66292/2 [06.08.202 [WP(C)/17718/202
3 T BARIK 024 4 4 10 C
L6 SAMIR BARIK 66293/2 106.08.202 CRLMC/5192/2023 |10 C
4 024 4
L6 JR BISWAP 66295/2 106.08.202 BLAPL/7437/2024 |10 C
5 024 4
ACHYUTANANDA
PATTANAIK, BI
16 KRAM KESHARI (66296/2 |06.08.202
6 |RaT M X 024 . CRLMC/5227/2023 |10 c
SAMANTARAY, B
R MOHANTY
L6 KK JENA 66297/2 106.08.202 BLAPL/3197/2024 |10 C
7 024 4
16 66299/2 [06.08.202 [WP(C)/14777/202
8 S K BEHERA 024 4 4 10 C
16 S BARIK 66300/2 106.08.202 BLAPL/7454/2024 |10 C
9 024 4
L7 B. MISHRA 6630172 106.08.202 CRLMP/1091/2024 |10 C
0 024 4
17 [HAREKRUSHNA [66302/2 [06.08.202
1 |pasz 0o . CRLMP/928/2024 |10 c
L7 R.C. MALLICK 6630372 106.08.202 CRLMP/929/2024 |10 C
2 024 4
L7 PK MOHANTY 66306/2 106.08.202 BLAPL/558/2024 |10 C
3 024 4
L7 M R BARIK 6630772 106.08.202 CRLMP/1106/2024 |10 C
4 024 4
17 66308/2 [06.08.202 [WP(C)/17295/202
5 K.C. PANDA 024 4 4 10 C
L7 lR.R.DAS 66310/2 106.08.202 |pap/166/2021 10 c
6 024 4
17 k.k. NaTH 66311/2 106.08.202 |pap/166/2021 10 c
7 024 4
117 |s.K. SRHOO  |66312/2 [06.08.202 |[FAO/202/2024 |10 c




8| 024 4
L7 K.C. NAYAK 66313/2 106.08.202 FAO/202/2024 10
9 024 4
18 S. SWAIN 66314/2 1106.08.202 MACA/487/2024 10
0 024 4
18 S. SWAIN 66315/2 1106.08.202 MACA/487/2024 10
1 024 4
18 P.N. NAYAK 66316/2 106.08.202 WP (C)/8779/2024 |10
2 024 4
18 66318/2 |06.08.202 WP(C)/10554/202
3 B.K. SINGH 024 4 4 10
18 66319/2 106.08.202 WP(C)/14764/202
4 R.R.DAS 024 4 4 10
18 T MISHRA 66320/2 106.08.202 TRP (C)/193/2024 |10
5 024 4
18 |LAMBODAR 66322/2 106.08.202 WP(C)/11416/202 10
6 |PRADHAN 024 4 4
18 RC ROUT 66323/2 106.08.202 TRP (C)/203/2024 |10
7 024 4
18 RABI SAMAL 66325/2 |06.08.202 WP(C)/13615/202 10
8 024 4 4
18 66327/2 |06.08.202 WP(C)/18415/202
5 SK PARIDA 024 4 4 10
19 66329/2 106.08.202 WP(C)/18126/202
0 K PARIDA 024 4 4 10
19 K.N. SAHOO 66330/2 106.08.202 FAO/11/2023 10
1 024 4
19 66333/2 |06.08.202 WP(C)/18428/202
5 K. C. SWAIN 024 4 4 10
19 |SIBA PRASAD 66334/2 |06.08.202 WP(C)/18057/202 10
3 |SAHOO 024 4 4
19 66335/2 106.08.202 WP(C)/18057/202
4 M. R. BARIK 024 4 4 10
19 |LOKANATH 66336/2 106.08.202
5 |sanoo 024 4 BLAPL/6850/2024 |10
19 |BIKASH 66337/2 (06.08.202 |ABLAPL/7651/202 10
6 |PARIJA 024 4 4
19 DILLIP SAMAL 66338/2 |06.08.202 WP(C)/18082/202 10
7 024 4 4
14.00,3*1
19 66339/2 |06.08.202 |ABLAPL/5431/202 4
8 S C ACHARYA 024 4 4 7 document
in dms
19 R R NAYAK 66342/2 106.08.202 BLAPL/7434/2024 |10
9 024 4
go B B ROUT 8;244/2 26'08'202 BLAPL/7427/2024 |10




20 |HRUSIKESH 66345/2 (06.08.202 WP(C)/18428/202 10
1 |TRIPATHY 024 4 4

20 P K MISHRA 66351/2 1106.08.202 BLAPL/7466/2024 |10
2 024 4

20 |[KSHITISH 66352/2 106.08.202

3 |kUMAR JENA 024 4 BLAPL/7470/2024 |10
20 A K MOHANTY 66354/2 106.08.202 BLAPL/7472/2024 |10
4 024 4

20 RK MALLICK 66355/2 (06.08.202 |ABLAPL/7727/202 10
5 024 4 4

20 66356/2 [06.08.202 WP(C)/35563/202

p A B MALLICK 024 4 0 7
20 66357/2 (06.08.202 |ABLAPL/7731/202

7 P BARIK 024 4 4 10
20 PK MALLICK 66359/2 [06.08.202 |ABLAPL/3874/202 10
8 024 4 4

20 66362/2 [06.08.202 |ABLAPL/7741/202

5 KR JENA 024 4 4 10
21 66364/2 |06.08.202 |ABLAPL/7742/202

0 B MISHRA 024 4 4 10
21 66366/2 (06.08.202 |ABLAPL/7744/202

1 MR SAHOO 024 4 4 10
21 66368/2 [06.08.202 |ABLAPL/7734/202

5 GR PATRA 024 4 4 10
21 AK MOHANTY 66369/2 [06.08.202 |ABLAPL/7737/202 10
3 024 4 4

21 66370/2 (06.08.202 |ABLAPL/7739/202

4 D SWAIN 024 4 4 10
21 66371/2 [06.08.202 |ABLAPL/7720/202

5 RR SAHOO 024 4 4 10
21 J. SAHOO 66372/2 106.08.202 MATA/139/2023 10
6 024 4

21 J. SAHOO 66373/2 106.08.202 MATA/139/2023 7
7 024 4

21 J. SAHOO 66374/2 106.08.202 MATA/139/2023 7
8 024 4

21 J.SAHOO 66375/2 106.08.202 MATA/139/2023 7
9 024 4

22 66376/2 (06.08.202 |ABLAPL/7537/202

0 AHESAN 024 4 4 10
22 AKX MISHRA 66377/2 (06.08.202 |ABLAPL/7692/202 10
1 024 4 4

| Total 2135

NIC




